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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil)............... / 2004
(From the judgenent and order dated 19/06/ 2003 in LAA 47/01 (B)
of The H GH COURT OF KERALA AT ERNAKULAM
P. K. YOHANNAN Petitioner (s)
VERSUS
STATE OF KERALA & ANR Respondent (s)
Wth I.A 1 ( c/delay in filing SLP)
CC 793
Date : 03/02/2004 This Petition was called on for hearing today.
CORAM :

HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR, JUSTI CE B. P. SI NGH

For Petitioner (s)
M. MT. George, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
ORDER

I ssue notice on the application for condonation of delay as well as on the special

i on.
Tag on with SLP (C) No.15977/2003.

(Vijay Kumar Sharma) (Prem Prakash)
AR cum PS to Hon.Judge Court Master

| eave petit



